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OOln'J:ln'S. 

VOLUME VI.-4th Sep"mber to 14th &ptember, 1933. 

·TuEsD~Y. &rB SBl'TBIIBBB, 1933-
Qu_iollJl and Answers. .891-940 
Unstarred Questions and 

Answen . 9~150 
Election of Members to the 

Standing Committees for the 
Departments of Commerce 
and Industries and Labour 951 

Statements laid on the Table • 951-li6 
The Hindu Widows' Right of Aaintenance Bill-Cireulat. 

eel. . . • . 9156-89 
Indi,ln .. lOladdal' .. ~ame 

Protection) Bill-Referred 
to Select Committee. • 969-87 

The Removal of Doubte about 
the Applicat.ion of the Doc· 
trine of Rep_ntation, in 
case of Suooesaion to Stri· 
dhan under the Dayabbag 
Bill-Circullloted . . 987-90 

The Ajmer.Merwara Juveniles 
Sm.pking Bill-P88II8d • 990-92 

"The Untouchability Abolition 
- Bill-DiacWlllion not con· 
cluded .992--1001 

WEnlmSDAY, 6TB SEPTBlOIEB, 1933-
Questions and Answers. • 1003--46 
Statements laid on the Table .1~7--M 
Billa p&Med by the Council 

of State 10155 
M~ from the Council of 

State 10156 
The Cotton Textile Industry 

Protection (Second Amend. 
ment) Bill-P&888d .101515-77 

The Indian States (protec. 
tion) Bill-Diacuseion not 
concluded. .1077-H 

'TJroBsD~Y, 7'l'l1 SEPTlIIIBBB. 1933-
QueatioDS and Answen. 10N-1119 
Motion for Adjournment ... 

Forfeiture by Government 
of the Pree p,.... J ourftCJl 
Deposit-Ruled ou. of 
order • • • 1119-1120 

The MUl'llhidabrod Eetate 
AdmiDiltration Bill-Pre. 
Entation of, the Report of 
the Belect Committee • 1111 

P'&OIlS. 
TIlUR8D~Y, 75 bpymmD 19 3 • 

-conId. 
Statemente laid on the Table .1121-16 
Statement ofBU8ineaI 1126 
Resolution re 'Proprietary 

Rights of Citizens in the 
LaDd-Adopted • .1126-61 

Resolution re AdmilaioDS to 
the :Military Academy-
Withdrawn .1161-63 

Resolution re Grievances of the 
Travelling Public on the 
Aasam Bengal Railway-
Diacusaion not concluded .11M-69 

P'BIDAY, 8TH 8ln>TBKBER, 1933-
Statements l&id on the Table .1171-'74, 
M-.ge from the Council of 

State 11'75 
Statement of Bum- .1175-76 
The Reserve Bank -0(- India 

Bill-Introduced .1176--80 
The Factories Bill-Introduc. 

ed .1180-81 
"The Indian Tea--COnt.rOl Bill-

Introduced. .1181-82 
The Indian States (Protec. 

tion) Bill-DiscUllllion not 
concluded . 1182-1224, 

S.A'1'UBI>AY, 9TH SEPTl!:XBlIa. 1933-
Motion for Adjournment re 

Expulsion order pa.ed by 
the CommiaBioner on some 
Residents of Phulra Stau--
Request for leave to be re-
Dewed 1m 

The Indiar.. States (Protection) 
Bill~ulated • • .1226-18 

Demands for Exceea Grante .1229-31 
Demand for Supplementary 

Grant . . • .1231-60 

MONDAY, 11'l'l1 ~B. 1933--
Questions and .Anawere .1251-81 
Unatarred. QueatioDB and 

Anawen .1281-80 
MOtiOD for Adjournment ... 

Expulsion order p.-ed by 
the CommiaDoner OD IIOIDe 
Residents of Phaln State-
Ruled out of order .IHl-11 



MONDAY. 11th SIIPl'RMBIIB, 1933 
-oMtId. 

PAG •• 

Statements laid on the Table .1292-93 
Election of Members to the 

Salt Industry Committee .1293-94 
The Imperial· Bank of India 

(Amendment) Bill-Intro-
duced 1294 

The Indian Lac Cess (Amend-
ment) Bill-Introduced. .1294-95 

The Reserve Bank of India 
Bill·-DillcussioD on the mo-
tions to refer to Joint Com. 
mittee and to circulate-not 
concluded . 1295-1332 

TolIsDAY, 12TH SEPTEMBER, 1933-
Questions and Answers. .1333-88 
Motion for Adjournment nI 

Alleged Scurrilous Article 
in the Daily Gautte f'e Mahat-
ma Gandhi-Talked out .1388-91, 

141~4 

The Reserve Bank of India 
Bill-Discussion on the mo-
UoD8 to refer to Joint Com-
mittee and to circulate not 
ooncluded 1391-U19 

-

ii 
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WBDlO!:SDAY, 13TH SBPTBKBBR, 1933-

Questions and Answers. .1445-72 

Unstarred Questions and 
Answers • .1472-85 

The Indian Income-tax 
(Amendment) Bill-Presen-
tation of the Report of the Ammittee on Petitions • 
e Reserve Bank of India 
Bill-Referred to Joint 

1485 

Cbmmittee 1485-1531 

THuR.'!DAY, 14TH SEPTEKBER, 1933-

Message from t.he Council of 
"state 153~ 

, / 

hhe Imperial Bank of India 
V (Amendment) Bill-Referred 

to Joint Committee .1533-56 

The Indian Merchant Ship. 
ping (Second Aml!ndment) 
Bill-Pa.ed .1556-58 

The Murshidabad Estate Ad. 
ministrat'on Bill--PaB8cd 
as amended . I 511--8 a 
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